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armed personnel by the Orissa Mili-
tary Police.~ Vigorous investigations
are ‘also conducted by the Police in
cases of train robberies to trace cul-
prits and recover looted property.
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Chetak Express held up by studeats
on 19-2-82.

7232. SHRI BHEEKHABHAI: Will
the Minister of RAILWAYS be pléas~
ed to state:

(a) whether it is a fact that on 19th
February, 1‘98:2 16 Down Chetak Ex-
press was held up by students bet-
ween Bundikui and Rajgarh:

(b) if so, reasons for holﬁ'mg up
and detaining it for about an hour.

(c) whether it is a fact that Chetak
Express is always delayed:

(d) it so, what steps are being taken
by the Government in this regard;
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(e) whether it is a fact that no
police security is provided; and

(f) if so, what steps are being pro-
posed for protecting persons and pro-
perty of passengers?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIARJUN): (a) On 19-2-82 16 Down
Chetak Express was detained for
about one hour at Rajgarh Station
and not between Bandikui and Raj
garh stations.

was due to dispute
passengers.

(b) Detention
between sfudents and

(c) No.
(d) Does not arise.

(e) and (f). GRP staff is deputed to
escort this train during night bhours
for protecting persons and property
of passengers.

Vacant posts of Indla’s Consular
Representatives abroad
< »F
7233. SHRI N, DENNIS: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) thg details of the posts of con-
sular representatives of India in for-
eign countries that are vacant:

(b) for how long these are vacant;
and

(c¢) the
vacancies?

steps taken to fill these

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR):
(a) At present only one post of Con-
sular representative, namely Consul
General of India, Frankfurt is vac-
ant.

(b) This post has been vacant since
January 1981.
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(c) An officer for this post is being
selected and he is expected to assume
charge shortly. In the meantime a
Consul continues to perform the func-
tions of the Consular representatives.

Posts of General Managers

7234 SHRI KAMAL NATH: will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether some posts of General
Managers on Zonal Railwayg etc.
have not beeWflled up by “approved”
Officers;

(b) whether a large number of Offi-
cers of 1948 and 1949 batches oI
Railway Services have disqualifi-
ed for such promotions by the Rail-
way Board;

(¢) whether some complaints ver-
bal or otherwise have been received
in Railways regarding manipulation
of records and unwarranted entries to
justify these supersessions; and

(d) what Government propose to do
in such cases?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARULIA-
MENTARY AFFAIRS (SHRI MAL-~
LIKARJUN): (a) Only three posts ot
General Manager on Zonal Railways
etc. have not been filled by ‘approved’
officers,

(b) Promotions to the posts of Gen-
eral Manager is made from amongst
the Level-I officers of various Indian
Railway Services by a positive act of
selection by the Appointments Com-
mittee of the Cabinet based on their
performance, record of service etc.
Therefore, the question of disqualifi-
cation of certain officers for such pro-
motion by the Railway Board does not
arise. L

(c) No.

(d) Does not arise.





